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Petition for Special Leave to Appeal (Civil) No.27910/ 2012
(From the judgnent and order dated 22/03/2012 in CO No.602/2012 of
H GH COURT OF CALCUTTA)

AMALENDU KUMAR BERA & ORS. Petitioner(s)
VERSUS
THE STATE OF WEST BENGAL Respondent ( s)

(Wth appl n(s) for exenption fromfiling c/c of the inpugned Judgnent
with prayer for interimrelief and office report)

Date: 25/02/2013 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE SURI NDER SI NGH NI JJAR
HON BLE MR JUSTICE M Y. EQBAL
For Petitioner(s) M. Ranj an Mukherjee, Adv.
M. S. Bhowr ck, Adv.
M. Sourmen Kr. Dutta, Adv.
M. B.P. Yadav, Adv.
Ms Sarla Chandra, Adv.
For Respondent (s) M. Joydeep Mazundar, Adv.

M. Avijit Bhattacharjee, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Heard | earned counsel for the parties at |ength.
Hear i ng concl uded.
Judgment reserved.
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